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Quick Mail Service

4431. SHRI ISHWAR CHOUDHARY:
Will the Minister of COMMUNICA-
TIONS be pleased to state:

%) what are the names of the cities
whére ‘Quick- Mafl ‘Service’ scheme has
so far been introduced;

..(b). what is number of mail delivered

through this service during the last
two years, place-wise;

(c) whether Government have
reviewed the functioning of the
scheme;

«¢d) if so, the main findings thereof;
md

* fe) witat ~measures Government
ﬁropbsetotaketounprmthemk
ing of the schemie and to implement
it at more places?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKHDEO
SAI): (a) A list is laid on the Table of
the House [Placed in Library. See
No. LT-3139/78]

(b) This information is not available
as both ordinary and QMS mail are de-
livered together and no separate re-
eord for delivery of QMS mail is main.
tained.

(c) and (d). Yes, the scheme is
working satisfactorily.

¢e) Regular checks are carried out
about the functioning of the service
with a view to improving it further.
There is no immediate proposal to ex-
tend the said service.

Shortage of Unani Medicine

4432. SHRI RAJE VISHVESHWAR
RAO: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to State:

(a) whether there is only one dis-
pensary under the C.G.H.S. Scheme in
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Delhi providing Unani system of
medicine;

(b) whether it {5 a fact that thére
being no registered supplier of Ubapd
medicine with the Ministry, there 13
generally shortage of medicines - 98
much so that sometimes even in urgent
caseg medicines are not available;

(c) whether patients are authosised
to purchase medicines in emergent
ch¥es - igainst : Peimbtrsessent -vhen
these are not &¥valable and what is.
the procedure for it;

(d) whether M.O. Incharge is:
atthorised” t5 alivhw such purehhdé or
the patient is left to the mercy of
Almighty; and

(e) whether Government propose
some ways to help fthe
patients of Unani system in thig tiat-
ter like that prevailing in the Alopa-
thic system of dispensaries and the
reasons for different procedure in the
two types of treatment?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMI-

LY WELFARE (SHRI JAGDAMBI
PRASAD YADAV): (a) Yes.
(b) It is a fact that there is no

authorised Chemist for day to day sup-
ply of local purchase medicines. Unani
medicines suppliers are very few in the
country. All unani medicines requir-
ed are stored in the store attached to
the dispensary. The dispensary In-
charge is responsible for purchase of
medicines and he ensures that medi-
cines prescribed are available in the
dispensary. The dispensary is open in
the morning from 7 A.M. to 10.30 P.M.
and 5 P.M. to 7 P.M. in summer and
8 AM. to 11.30 A M. and 5 P.M. to
7 PM. in winter. However, there is
no shortage of medicines-in the CGHS
Unani dispensary and Substitute medi-
cines are invariably given to the pati-
ent in case-any particular medicine i8
not available.
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(c) No. There is no emergency ser-
vice in the dispensary. It functions in
the morning and evening  shifts and
therefore the question of any medicines
required in emergency does not arise.

(d) The M.O. Incharge himself is
incharge ‘of stores and can purchase
any medicine from the few chemists
available in Delhi after following laid
down purchase procedures.

(e) There are 63 allopathic dispen-
saries functioning under the C.G.H.S.
Delhi and these dispensaries get their
supply of medicines from the C.G.H.S.
Medical Store Depot. However, the
C.G.H.S. Unani Dispensary being the
only such dispensary in the Unani Sys-
tem functioning under the C.G.H.S.
Delhi obtains and stocks its supply cf
medicines directly from the registered
firms. The store of the Unani medi-
cines is attached to the dispensary.
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Regulation of E.D. Employees

4434. SHRI VAYALAR RAVI: will
the Minister of COMMUNICATIONS
be pleased to state:

(a) whether Government have made
final decision for regularising the E.D.
Employees to the service;

(b) if not what reasons

therefor;
and

(c) whether Government have any
proposal to increase remuneration of
E. D. Employees?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKHDEO
SAI): (a) and (b). ED. Employees are
part time employees. They cannot be
treated at per with full time employees
in service matters. They are, however,
given concession for absorption in re-
gular posts of Group ‘D’, Postmen/
Clerks.

(c) The rates of remuneration of
E.D. Employees were revised with effect
from 1st September, 1977. The next
review of the rates of remunaration of
E.D. Employees is due only in Septem-
ber, 1979.





